FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
FACT-RCF BUILDING PRODUCTS LIMITED
OPERATING IN: Manufacturer of Glass Fiber reinforced Gypsum (GFRG) Load Bearing
Panels. Wall Panel. Plaster of Paris (POP), Gypsum based wall plasters and Wall Putty

act Cochin Division

der Regulation 36A0H of the b
on Process tor Ci > e 5. 2016)

olvency Resol

. |Name of the corporate debtor

along with PAN & CIN/ LLP No.

ampus Ambalamedu, Kochi, Kerala. India, 682303

cy Boand of India

FACT- RCF BUILDING PRODUCTS LIMITED
PAN: AABCF2744A
CIN: U26992KL2008PLC022347

of fixed assets are located

2. |Address of the registered office Fact Cochin Division Campus Ambalamedu, Kochi,
Kerala, India, 682303
[ 3. [URL of website Not Available
4. | Details of place where majority Kochi (Ambalamedu) (Registered office)

5. [Instalied capacity of main Plaster of Paris (POP) ~ 1,00,000 MT,
products/ services Interior wall putty ~ 40,000 MT, and
Interior wall glaster ~ 24,000 MT.
6. [Quantity and value of main products/ | Quantity: GRF Panel cut waste
services sold in last financial year (Quantity not on record)

Total Receipt: Rs. 95,24,540/- (Total Sales of Cut
waste Rs. 21,15,734 and Total sales of PMC work
of Rs. 74,08,806)

(As per last filed Audited Fi for FY2022-23)
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©

(as inf d) 0 Workmen

of emp
Further details including last
available financial statements
(with schedules) of two years, lists
of itors, are available at URL :

All Documents can be obtained by sending email
at Process E-mail id:cirp.factrcf@gmail.com

Eligibility for resolution applicants

Can be obtained by sending email at Process

Expression of Interest

under section 25(2)(h) of the Code | E-mail id: cirp.factrcf@gmail.com
is available at URL :
10.|Last date for receipt of expression 26/03/2024
of interest
11.| Date of issue of provisional list of 05/04/2024
12/[Last date for of 10/04/2024
to | list
13 Date of issue of final list of 20/04/2024
14 [Date of issue of information 25/04/2024
memorandum, evaluation matrix
and request for resolution plans
10 "
15, Last date for ion of 25/05/2024
plans
16.|Process emall id to submit cirp.factrcf@gmail.com \,
”

1) All the EOl's received will be revigvsie
information / documents related Jg J

RP/ COC shall have discretion {4 he criteria lo FQPadgny paint of time.

2) RP / COC reserves the rig| o Lormoﬂn‘y the Process ‘:\- plication / timelindwithout
assigningany reasonsand Qu&ya ity witatsqever. A |

3) Further detalls are seto / itation of Expressian

p 0

hil:h a

read together with associg laimers and qualifications l}
SD/-
flon Prolmlonnl
Reg. No.": IBBI/IRA- 19.11.2024

Date: 11.03.2024
Place: Kochl

gf (W) Mumbai - 400053
liding Products Limited




